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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF THE ACCOUNTS 

FOR THE PERIOD ENDED 31.03.2021

SCHEDULE 24 : SIGNIFICANT ACCOUNTING POLICIES AND NOTES TO THE ACCOUNTS		
							     

A.  SIGNIFICANT ACCOUNTING POLICIES								      
			 

1	 ACCOUNTING CONVENTION										        

	 The Financial Statements are prepared on the basis of historical cost convention on accrual method 
of accounting.							     

2	 INVENTORY VALUATION										        

	 Stores and spares (including machinery spares ) are valued at cost.

3	 FIXED ASSETS										        

	 Fixed Assets are stated at cost of acquisition and  inward freight, duties and taxes and incidental 
and direct expenses incurred on acquisitions less accumulated depreciation & sale consideration 
under W.D.V. method  of Income tax Act. 1961.

4	 DEPRECIATION										       

	 The depreciation have been charged using diminishing value method as per the income tax 
act,1961.									       

5	 GOVERNMENT GRANTS/SUBSIDIES									      

	 a) Government grants capitalized during the year has been reduced from the grants in income & 
expenditure statement

6	 RETIREMENT BENEFIT										        

	 All retirement benefits are borne by the Govt. of India accordingly no provision has been made.

           Senior Accounts Officer							                Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF THE ACCOUNTS FOR THE PERIOD ENDED 31.3.2021

							     
SCHEDULE 25 : NOTES ON ACCOUNTS  FORMING PART OF THE ACCOUNTS	
							     
										        
1	 FIXED ASSETS								      
	 During the year the following additions made in Fixed Assets : -					  

Sl. 
No.

Particulars Additions up 
to 180 Days. 

Additions After  
180 Days.

Total

1 Machinery & Equipments  94,031  124,874  218,905 
2 Computer & Related Items  2,565,850  920,942  3,486,792 
3 Motor Vehicles  697,482  697,482 
4 Furniture & Fixtures  45,364  21,700  67,064 
5 Library Books  80,317  203,458  283,775 

Total  2,785,562  1,968,456  4,754,018 

2	 CURRENT ASSETS, LOANS AND ADVANCES
	 i.	 In the opinion of the Management, the current assets, loans and advances have a value on 

realization in the ordinary course of business, equal at least to the aggregate amount shown 
in the Balance sheet.

	 ii.	 Loan & advances paid up to  financial  year ending 2020-2021 to various Govt. Department, 
staff & Others of Rs.1102.28 Lakhs  are adjustable against expenses and under settlement 
by concern department.

	 iii.	 An amount Rs.2,86,81,633 on account of adjustment of previous Year's advances with balanc-
ing effect which had been shown in the Annual Statement till the F.Y. 2019-20, has not been 
asserted from the F.Y. 2020-21 due to the objection of Comptroller and Audit General in the 
Audit for preceding F.Y. as it results in overstatement of Receipts & Payments Account.

3	 TAXATION
	 In view of there being non taxable income under Income Tax Act 1961, no provision for Income tax 

has been considered.
4	 Corresponding figures for the previous year have been regrouped/rearranged, wherever necessary.
5	 Schedule 1 to 23 are annexed to and form an integral part of the balance sheet as at 31.03.2021 

and the Income and Expenditure Account for the year ended on that date.
6	 Contingent Liabilities: NHRC has a future obligation to pay the sanctioned amount for various re-

search & training programmes, subject to fulfillment of certain terms & conditions. Therefore, it has 
been treated as contingent liability against which liability may arise to pay in future. Following are 
the respective programmes:

1 Research on Human Rights  13,457,691 
2 Training  517,250 

Total  13,974,941 

	 					   

Senior Accounts Officer							                Joint Secretary
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7.	 EFFECT OF ACCRUAL ACCOUNTING POLICY		

	 During Financial year 2020-2021 the  NHRC have Prepared accounts on accrual basis and the 
effect of accrual  :-

Sl.  
No. Sub-head

  
Expenditure 
as per cash 

basis 

Increase Decrease  Net Increase 
/ Decrease  

 Expenditure 
during the 

year  
(Accrual 
Basis) 

1 Salaries (Chairperson & 
Members)  11,424,907  802,000  974,600  (172,600)  11,252,307 

2 Salaries (Officers & 
Establishment)  277,528,355  22,306,456  19,406,560  2,899,896  280,428,251 

3 Wages  6,630,766  -    726,206  (726,206)  5,904,560 

4 Payment for Professional & 
Other Services  30,699,235  2,232,769  3,664,327  (1,431,558)  29,267,677 

5 Foreign Travel  -    -   

6 Domestic Travel  3,381,498  28,476  
(53,957)  82,433  3,463,931 

7 Leave Travel concession  2,505,542  1,136,906  33,527  1,103,379  3,608,921 

8 Tuition Fees  5,497,000  -    5,497,000 

9 Medical Expenses                                                                                                                               7,921,811  -    133,190  (133,190)  7,788,621 

10 Leave Salary & Pension 
Contribution  13,688,787  -    13,688,787 

11  Seminar/Conference Charges  333,403  -    -    333,403 

12  Telephone & Fax Expenses  1,495,745  85,167  220,582  (135,415)  1,360,330 

13  Newspaper/Periodicals  1,979,799  
(120,046)  120,046  2,099,845 

14  Advertisement  343,698  (67,458)  67,458  411,156 

15 Publicity  821,740  -    821,740 

16 Postage & Telegram  1,483,355  86,871  86,871  1,570,226 

17  Stationery  3,916,631  -    3,916,631 

18  Printing  397,246  397,246 

19 Publication  1,974,496  38,850  
(121,150)  160,000  2,134,496 

20 Office Expenses  27,863,917  1,405,786  1,940,895  (535,109)  27,328,808 

21 Expenditure for promotion of 
official language  815,778  -    815,778 
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Sl.  
No. Sub-head

  
Expenditure 
as per cash 

basis 

Increase Decrease  Net Increase 
/ Decrease  

 Expenditure 
during the 

year  
(Accrual 
Basis) 

22 Water & electricity Charges  13,350,541  25,593  128,230  (102,637)  13,247,904 

23 Repair & Maintenance Building  -    
(28,449,175)  28,449,175  28,449,175 

24 Repair & Maintenance 
Vehicles  425,441  -    425,441 

25 Repair & Maintenance 
Machinary & Equipment  5,920,910  

2,217,712  (2,217,712)  3,703,198 

26 Repair & Maintenance 
Furniture & Fixture  662,204  -    662,204 

27 Repair & Maintenance 
Computers  2,137,162  180,754  (180,754)  1,956,408 

28 Petrol & Lubricants  1,141,077  96,040  346,382  (250,342)  890,735 

29 Hospitality Expenses  1,143,728  21,805  21,805  1,165,533 

30 Audit fees  262,600  600,000  500,000  100,000  362,600 

31 Legal Expenses U/S 18(2)  499,600  95,850  132,850  (37,000)  462,600 

32 Research on Human Rights  11,897,496  929,153  (929,153)  10,968,343 

33 Training  3,454,224  493,089  168,750  324,339  3,778,563 

34 Other Contributions  11,560,977  142,124  (142,124)  11,418,853 

Total  453,159,669  29,455,658  3,034,056  26,421,602  479,581,271 

8. Current Assets

Bank Balance  34,085,577  -    -    -    34,085,577 

9. Current Libilities & Provisions

Amount refundable to Govern-
ment  34,352,076  32,907,809  34,352,076  (1,444,267)  32,907,809 

Expenses Payable  34,361,062  29,455,658  34,361,062  (4,905,404)  29,455,658 

Total  68,713,138  62,363,467  68,713,138  (6,349,671)  62,363,467 

         Senior Accounts Officer							                Joint Secretary
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Separate Audit Report of the Comptroller & Auditor General of 
India on the Accounts of National Human Right Commission, 

New Delhi for the year ended 31 March 2021

1.	 We have audited the attached Balance Sheet of National Human Rights Commission (NHRC), New 

Delhi as on 31 March 2021, Income & Expenditure Account and Receipts & Payments Account 

for the year ended on that date under Section 19(2) of the Comptroller and Auditor General’s 

(Duties, Powers & Conditions of Service) Act, 1971 read with Section 34(2) of the Protection of 

Human Rights Act 1993. These financial statements arc the responsibility of the management of 

NHRC. Our responsibility is to express an opinion on these financial statements based on our 

audit.

2.	 This Separate Audit Report contains the comments of the Comptroller and Auditor General of 

India (CAG) on the accounting treatment only with regard to classification, conformity with the 

best accounting practices, accounting standards and disclosure norms, etc. Audit observation on 

financial transactions with regard to compliance with the Law, Rules & Regulations (Propriety and 

Regularity) and efficiency-cum-performance aspects, etc., if any, are reported through Inspection 

Reports/CAG’s Audit Reports separately.

3.	 We have conducted our audit in accordance with auditing standards generally accepted in India. 

These standards require that we plan and perform the audit to obtain reasonable assurance about 

whether the financial statements are free from material misstatements. An audit includes examining, 

on a test basis, evidences supporting the amounts and disclosures in the financial statements. An 

audit also includes assessing the accounting principles used and significant estimates made by 

management as well as evaluating the overall presentation of financial statements. We believe 

that our audit provides a reasonable basis for our opinion.

4.	 Based on our audit, we report that:

	 i)	 We have obtained all the information and explanations which to the best of our knowledge 

and belief were necessary for the purpose of our audit.

	 ii)	 The Balance Sheet, Income & Expenditure/Receipts and Payments Account dealt with by 

this report have been drawn up in the uniform format of accounts approved by the Ministry 

of Finance.
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	 iii)	 In our opinion, proper books of accounts have been maintained by NHRC, in so far as it 

appears from our examination of such books except for comment at point 2 (iv) and (v) 

of annexure to this report.

	 iv)	 We further report that:

A.	 General

A.1.	 NHRC incurred an expenditure of Rs. 44.50 crore for construction of its office building. The 

building was inaugurated and made operational in September 2013. Out of the above, NHRC 

had capitalized Rs. 10.84 crore and shown Rs. 33.66 crore as work in progress instead of 'Fixed 

Assets', on which no depreciation was charged. 

	 NHRC stated that the ownership of Manav Adhikar Bhawan land & building has not been settled 

as yet for which communications have been made with Ministry of Urban Development. As soon 

as the Ministry of Urban Development settles this issue, it will be treated in the annual accounta 

acordingly. But the above facts have not been disclosed in the Notes to Accounts and the asset 

has been capitalized. This issue had also been reported in last years' report. 

A.2	 The Commission had not made provision for retirement benefits which is in contravention of 

Format of Accounts issued by Ministry of Finance as well as Accounting Standard 15 issued by 

ICAI. 

A.3	 Advancs amounting to Rs. 9.96 crore pertining to the period 1999-2000 to 2020-21 paid to the 

various organizations like CPWD, NICSI, Ministry of External Affairs and other government 

departments, and suppliers, etc,were lying unadjusted as of 31.03.2021.

B.	 Grants-in-Aid

B.1	 During 2020-21, NHRC received grant of Rs. 47.36 crore from the Ministry of Home Affairs. It had 

internal receipts of Rs. 0.98 crore and unspent balance of Rs. 3.44 crore of the previous year. Out 

of total funds of Rs. 51.78 crore, it utilized a sum of Rs. 48.49 crore leaving an unutilized balance 

of Rs. 3.29 crore.

C.	 Management Letter

	 Deficiencies which have not been included in the Audit Report have been brought to the notice 

of the Joint Secy NHRC through a management letter issued separately for remedial /corrective 

action.
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5.	 Subject to our observations in the preceding paragraphs, we report that the Balance Sheet, 

Income & Expenditure Account and Receipts & Payments Account dealt with by this report are 

in agreement with the books of accounts.

6.	 In our opinion and to the best of our information and according to the explanations given to us, 

the said financial statements read together with the Accounting Policies and Notes on Accounts, 

and subject to the significant matters stated above and other matters mentioned in Annexure 

to this Audit Report give a true and fair view in conformity with accounting principles generally 

accepted in India;

	 a)	 In so far as it relates to the Balance Sheet, of the state of affairs of the National Human 

Rights Commission as at 31 March 2021; and

	 b)	 In so far as it relates to Income and Expenditure Accounts of the deficit for the year ended 

on that date.

For and on behalf of C & AG of India

(Pravir Pandey)

Director General of Audit

(Home, Education and Skill Development)

Place : New Delhi

Date : 28.04.2022
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Annexure

1.	 Adequacy of internal audit system

	 Internal audit was conducted by the Internal Audit Wing of Ministry of Home Affairs upto 2018-19. Internal  

	 Audit for 2019-20 was not conducted.

2.	 Adequacy of internal control system

	 i)	 33 paras of external audit for the period from 2009-10 to 2019-20 were outstanding as of 

March 2021.

	 ii)	 Registers of Advances i.e. Motor Cycle/Scooter Advance, Computer advance, Motor Car 

Advance, House Building Advance were not found closed at the end of the year in the 

absence of which the figures of advances depicted in the accounts could not be verified 

during audit.

	 iii)	 Surprise check and monthly verification of cash was not done during the year. 

		  In view of above, internal control system in NHRC needs to be stengthened. 

3.	 System of physical verification of fixed assets

	 	 Physical verification of fixed assets was conducted only upto 31.03.2021.

	 	 Physical verification of Library Books was conducted only upto December 2018.

4.	 System of physical verification of Inventory

	 	 Physical verification of stationary and consumables was conducted only upto 31.03.2021.

5.	 Regularity in payment of statutory dues

	 	 No payments over six months in respect of statutory dues were reported outstanding as 

on 31.03.2021.
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Anncxure to Management Letter

1.	 Receipts of Rs. 3.74 lakh was made on account of sale/transfer of DG set to NGT. Original book 

value of the DG set was Rs. 12.62 lakh and depreciation calculated on it was Rs. 8.88 lakh. No 

deduction for the same was made from schedule-8 Fixed Assets. This resulted in overstatement 

of Fixed Assets as well as Corpus Fund by Rs. 3.74 lakh.

2.	 NHRC makes payment of electricity charges to CPWD on pro rata basis as there is only one 

electricity connection for all offices including NHRC in GPO complex at INA. As per electricity 

bills pertaining to the period April 2017 to March 2018 made available to audit, an amount of Rs. 

59.25 lakh was found to be deposited with BSES as Security Deposit. The interest on the amount 

of security deposit is deducted by BSES from the Electricity Bill. Audit noted that NHRC had not 

shown the amount of security deposit of Rs. 59.25 lakh in its accounts either fully or on pro rata 

basis. NHRC also had not mentioned the treatment of the amount of security deposit with BSES 

and interest earned thereon.

3.	 An amount of Rs. 58401 was depicted in the Bank Reconciliation Statement as ‘prior period ad-

justment’ as on 31 March 2020. This amount pertains to the cheques which were debited by the 

bank but could not be cleared in their record for want of cheque number and other details. Audit 

noted that the Commission adjusted Rs.44547 from this amount on 18.08.2020 thereby leaving 

a balance amount of Rs. l 3854 pending for settlement as of March, 2021, the details of which 

was not provided to audit. Hence, amount of Rs. 13854 could not be verified in audit. This issue 

had also been reported in last years’ report.

4.	 Rs. 0.53 lakh was written back as value of un-encashed cheques during 2019-20. Audit noted 

that disclosure to this effect was not found mentioned in the Notes on Accounts. This was also 

reported in last years’ report.

45282/2022/ACCTS
File No. F-11/1/2021-Acctts (Computer No. 3429)

Generated from eOffice by MOHIT GUPTA, PROGR(MG), PROGRAMMER, NHRC on 12/01/2023 11:58 AM

107



98

UTILISATION CERTIFICATE
(For the period 01.04.2010 to 31.03.2021)

1.	 Title of the Project/Scheme		  : 	 NATIONAL HUMAN RIGHTS COMMISSION

2.	 Name of the Organisation		  :	 National Human Rights Commission

3.	 Principal Investigator 		  :	 -

4.	 Ministry of Home Affairs letter no.		 :	 Protection of Human Rights Act. 1993
	 & date of sanctioning the Project			   Dated 8 Jan' 1994

5.	 Amount brought forward from the 		 :	 ` 343.52 Lakhs
	 previous financial year quoting 
	 MHA letter No. & date on which the 
	 authority to carry forward the said 
	 amount was given.

6.	 Amount received from Ministry of 		 :	 No.15011/31/2020-HR-III dtd 20.04.20- `	 84666000

	 Home Affairs, during the financial			  No.15011/31/2029-HR-III dtd 07.07.20- `	 13498000

	 year (please give No. & date of 			   No.15011/31/2020-HR-III dtd 19.10.20- `	 127000000

	 sanctions showing the amount paid)		  No.15011/31/2021-HR-III dtd 20.01.21- `	 127000000

				    Total 	 `  473648000

7.	 Total amount that was available		  :	 5080.00 Lakhs
	 for expenditure (including 			 
	 commitment) incurred during the 
	 financial year (S.No.5+6)

8.	 Actual expenditure (Excluding		  :	 4849.16 Lakhs
	 commitments) incurred during	
	 the financial year.	

9.	 Unspent balance refunded if		  :	 Nil
	 any (Please give details of	
	 cheque No. etc.)

10.	 Balance amount available at the 		  :	 340.86 Lakhs
	 end of the financial year.

11.  Amount allowed to be carried		  :	 329.08 Lakhs
	 forward to the next financial year
	 vide letter No. and date

	 Certified that the expenditure of Rs. 48,49,16,295/- (Rupees Forty Eight Crore Forty Nine Lakh Sixteen Thousand 
Two Hundred Ninety Five only) mentioned against column 8 was actually incurred on the Project/Scheme for the 
purpose for which it was sanctioned and balance amount of Rs. 3,40,85,577/- was available on 31.03.2021 as per 
cash book.

ACCEPTED AND COUNTERSIGNED

	 Senior Accounts Officer	 Joint Secretary	 Secretary General
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